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Job Security in the Oil Companies
730. Shri P. C. Borooah:
Shri M, L. Dwivedi:
Shri Bhagwat Jha Azad:
Shril 8. C. Samanta:
. Shri Suhodh Hansda:
Shrl Yashpal Singh:
Shri P. R. Chakraverti:
Shrimati Renuka Barkataki:
Shri Onkar Lal Berwa:

Will the Minister of Labour, Emp-
loyment and Rehabilitation be pleas-
ed to state:

(a) whether the Tri-partite Com-
mittee set up to inquire into the
question of job sceurity in the private
Oi! Companies viz., the Burmah Shell,
the Caltex and the Esso has submit-
ted its report;

(b) if so, its findings; and

(c) Government’s reaction thereto?
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The Minister «f Labour, Employ-
ment and  Rehabilitation (Shri
Jagjivan Ram): (a) The Committee
has not yet submitted its report.

(b) and (c). Do not arise.

Teleph C 1

Project Staff

of Gandal

731. Shri Bibhuti Mishra: Wil] the
Minister of Communications be pleas-
ed to state:

(a) whether it is a fact that tele-
phones of Gandak project staff have
been disconnected for mon-payment of
bills;

(b) whether it is also a fact that
those who have since paid the bills
are not getting the connections; and

(c) if so, when the connections are
proposed to be given to those whe
have paid their bi)'s?

The Minister of State in the De-
partment of Parliamentary Affairs
and C ications (Shri J ha
Rao): (a) to (c). The information is
being collected and will be placed on
the Table of the Sabha in due course.

Cases pending in Pamjab High Court

732. Shri Daljit Singh: Wil} ¢he
Mihister of Home Affairs be pleased
to state:

(a) the number of cases pending
before the Punjab High Court as on
the 31st December, 1965; and

(b) the number of
have been pending for
years?

which
two

cases
over

The Minister of State in the Mints-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) 25078,

(b) 10068.





